T0 BC PIBLISFED IN PART IT SECTION 3(ii) OF TSR GAZETTE OF DDIA

GOVERTMIT OF INDIL
YITIIAVEY OF FLUNE
(DRZ/PRERT OF FIVIEIE)

Now Delhi; the 2ist Sopterber,1970

MOTIRICLY IO
N0 2516 (Fallo 4204/00 /T7-XRCC) ¢ T puvovence of evb-plamse ({ii) of clause (44)
of Seetion 2 of the Imcomp-iax Aet, 1061 (43 of 1061}, the Contral Govormrent
horeby authorises Bhri MN.B,VEITLTS BAO being & pampited Officer of the Centrel
Government, fo exercise the powers of a Tex Recovery Officer under the said
Acﬁu

' 2'.9 This Notificetion shall core into force with offect from the date
Shrei M B VIKATA BAY fakes over charge as Tax Reedvery Officere

St /-
(2. VAZATARAMUYT)
DIPULY SECIETARY T0 TR GOVERNMLE GF LIDLA.
The Manager,
Govermrent of India Press,
Mgl DRIEE.

Copy forwarded tos

1. AX1 Directors of Inspection ineluding DI{02MS), Mew Delkhi,

2, The Dircetor, IRS(PY), Sinfs Collcme, Magpur, ,

3. Ghe Cerpiroller & Luditor Gemeral of India, New Delhi,

Lo The LAeoowntent Generel, Andhrxe Fredesh, Hyderebag,

5, The Chief focretary, Govermrent of Inchra Fradesh, Hyderabad, .
» The Joint Secrctery & Iegal iLdvisor, Ministry of Iaw, New Delhi,
» ‘he Corpiseioner of Income-tex, inchre Predesh I, Hyderabad,

+ Dailetin Section(3 copies),
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DEFUTY SECTETAGY TO THE GOVERMWIT OF BDIA, .
AUTZORISTE FOR ISSUD : : -
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